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TRYYR, 9 9, 2026

FLAT. 2949(H).— DT TRBR 1 YAd (FeA) ARATH 2008 (2008 HT 11) BT IRT 20
® D IT GRT (1) Td N SJAFRIA 1989 ;1989 BT 24) (RFTH SHH SHG Uvad Iad SfeaH
BB AT ), §RT Uawd Al &I YN B §U, I8 FHEE 8 S & A bl ol GIIoT
& fog, a8 9 e dfera f[aavor S99 Sulag el § e T 7, faRiy Xa aRarsHr
qq1Yf IR DI—gedel & A A g URATSAT (26.99 fHH)** & IR U™ T
® IRIED] el & YHATR Td TaEesl dediel | wred, rgRefvr, udy 3R geEred & fog
MU B, U= A BT 315l SR & 3T &SI AN FRaAT © |

I g A Rdag D13 ARh Io0d H 9 ARG & YHRE & NG I a9 T &
AR I SffAfm b arRT 20 & &1 I gRT (1) & AT SUYH WA & fog 0l 47 @
3G 3R SUATT & FFa=T # 37eTT B DT |

A% VAT 3MeTd [eTH UIdRI 3rid favy 9 SIfeRgr if¥erl (%)) Rar aREw!
TR U< bl forRad & fhar SIRATT 3R S® IMUR SYAfOTd BT IR HeTH UfSihNT 3Mergdhdr
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DI ARKTT T A I A FIAR & AgH ¥ Gdlg BT AT UM BT AR U Al Bl
JAarg B qAT U Bl Sird B @ geard e BIs 8, T Fe el awad |,
TSR RT AT AT MEMT BT JAFATT BR FBIT IT JAATAT BT |

I 3f~aq BT |

Iqd JIAIH BT gRT 209 & IUERT (2) & i Few IRl g1 fhar a1 @18

9 IMrgET @ efF o arell | & N@id iR ¥y fF o @R Suee 3R

fRdag s gRT |etH WEGRT & IUYdd BRI H IFHT MReT0 fhar 1 HeheT 2 |

SENEL

IR U  dRED] el A fa2iy el aRAIST IREDI—ggad & 7= 1A dATs
gRATSHT (26.99 &) & fog aifsita &1 s arell i1 &1 A== a1 S9a fa

aféra faavor|

fSTaT—IRIE®), dgdid — YWY U9 A4Te9ol, \od—Sod] 99T |

;;;T N I]T:'Tq &1 ?T@T%HUT %%‘g T eﬂfﬁmgté :; !ER; )uwﬂ%rcr a3
RiECI #)

1 IREDH | TR 31 2.50400 0.11853
2 IRTEDT | TR 32 0.32000 0.03221
3 IRIEDT | TR NN 33 0.18100 0.11117
4 IRIGD! | TR 34 1.26800 0.01259
5 IRIED] | MATR 38 0.04200 0.00840
6 IRIGD] | JMATR 40 1.11800 0.02500
A GABd | 5.43300 0.30790

wH R | aeeia AT BT ﬁwﬂ/zﬁm wel g Aqf aftrrger @& ford vwaifaa &=
aT Lk e @RI W) @R ¥)
1 IRIGH! | AR TENRAYN 90 0.06830 0.00715
A GTBA | 0.06830 0.00715
1 IRIEH] | TR 233 0.01100 0.00143
2 IREDT | TR | erermEd 167 0.43000 0.00216
3 IR | xR | (Cgan) 202 0.53900 0.00164
4 JRIGP] | IR 298 0.00496 0.00485
A aFAB | 0.98496 0.01008
1 RS | v | e | 1507 0.23100 0.02297
A GA5d | 0.23100 0.02297
1 IRIEDH] | TR EREN 24 0.37400 0.08600
2 JRIGP] | IR 25 0.10700 0.06000
$d GA%d | 0.48100 0.14600
1 RTED] ‘ RTATR ‘ e 53 0.23900 0.23900
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2 IRE®H] | IR 96 0.25300 0.24100
3 EINEE 98 0.33200 0.22520
A 8B | 0.82400 0.70520
1 IRIGDT S Ml 1 4.61800 0.07995
A GABA | 4.61800 0.07995
1 IRIEGDH! S 121 0.07900 0.00075
2 EIREES - 254 0.01800 0.00075
. BT
3 EINEEa S 77 0.01400 0.00040
4 EIREES - 72 0.02600 0.00031
A GG | 0.13700 0.00221
1 IRIEGDH! - . 1343 0.63200 0.00800
BEICK] el {
2 IRIGDH! - 1349 0.27300 0.00020
A GABd | (.90500 0.00820
1 IRIGDT - EEIEREN 509 0.12600 0.10267
A TG | 0.12600 0.10267
qf
srferrgor
FH we g @ ford
i forem GG g ST A4 T /adeaor | O K .| gwarfaa
RS i @FeTR HA)
e a7
RFRWX
)
1 EINEEI BEICHS] 752 0.26100 0.00929
2 IRIGDH! BEICNE 764 0.25000 0.01078
3 IRTE D] ECICH 755 0.02400 0.00673
4 EINEEI BEICHS] 549 0.06100 0.00080
5 IRTE D] ECICH 547 0.06900 0.00633
6 IRTG D] SCICRIS| 751 0.20000 0.01230
N . EEIEREN
7 CIMEER SCIENS 558 0.33800 0.09635
8 IR D] EEICURS 559 0.91800 0.14245
9 IRTG D] SCICRIS| 524 0.90600 0.15386
10 IR D] EEICURS 523 0.57100 0.09968
11 IRTG D] SCICHS| 494 0.15500 0.00467
12 EINEE EEICUS 520 0.06300 0.00915
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13 EINEEa SEICHE 519 0.17400 0.01191
14 EINECA SEIERN 518 0.12000 0.06326
15 EINEE SEICHE 521 0.13900 0.01369
16 EINECA SEIERN 907 0.46600 0.01160
17 EINEE SEICHE 912 0.42200 0.25578
18 EINEE SEICHE 913 0.56100 0.01433
19 EINECA SEIERN 911 0.34500 0.07717
20 EINEE SEICHE 910 0.84500 0.17148
21 EINECA SEIERN 972 3.16000 0.07564
T dA%d 10.04800 1.24725

IR @ M arell uwafaa Y &1 g g% @RI A) | 2.63958

[BT1. | W/Con/247/BG/LJN/BBK-BUW/3rdLine/20A]

M HAR [T, &I WS DRI/ Ffor

MINISTRY OF RAILWAYS
[North Eastern Railway (Construction Organization)]
NOTIFICATION
Gorakhpur, the 9th June, 2026

S.0. 2949( E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) and the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said Act),
the Central Government, after being satisfied that for the public purpose, the land, the brief description of which has
been given in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation
of Special Railway Project, namely 3" line between Barabanki-Burhwal (26.99 Km.) in the Tehsil-Ramnagar &

Nawabganj of Barabanki District in State of Uttar Pradesh hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid

purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Competent Authority for Land
Acquisition (CALA), Barabanki Uttar Pradesh in writing and shall set out the grounds there of, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may,
after hearing such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the district Barabanki for Special
Railway Project, 3" Line between Barabanki-Burhwal (26.99 Km.) in the State of Uttar Pradesh.

District: Barabanki, Tehsil- Ramnagar & Nawabganj, State-Uttar Pradesh,

S.No. | District Tehsil Village Name Survey Total Area in Hect. | Affected Area in Hect.
Number
| | Barabanki | Ramnagar 31 2.50400 0.11853
o | Barabanki | Ramnagar 32 0.32000 0.03221
3 | Barabanki | Ramnagar 33 0.18100 0.11117
; Devli

4 | Barabanki | Ramnagar 34 1.26800 0.01259
5 | Barabanki | Ramnagar 38 0.04200 0.00840
¢ | Barabanki | Ramnagar 40 111800 0.02500
Total Area 5.43300 0.30790

.. . . Survey . .

S. No. District Tehsil Village Name Total Area in Hect. | Affected Area in Hect.
Number

1 Barabanki | Ramnagar Sadharanpur 90 0.06830 0.00715
Total Area 0.06830 0.00715

1 Barabanki | Ramnagar 233 0.01100 0.00143
2 Barabanki | Ramnagar 167 0.43000 0.00216

Tandwa-raawat
. (Tandwa)

3 Barabanki | Ramnagar 202 0.53900 0.00164
4 Barabanki | Ramnagar 298 0.00496 0.00485
Total Area 0.98496 0.01008

1 Barabanki | Ramnagar Nahamau 1507 0.23100 0.02297
Total Area 0.23100 0.02297

1 Barabanki | Ramnagar Bindaura 24 0.37400 0.08600
2 Barabanki | Ramnagar 25 0.10700 0.06000
Total Area 0.48100 0.14600

1 Barabanki | Ramnagar 53 0.23900 0.23900

Birauli
2 Barabanki | Ramnagar 96 0.25300 0.24100
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3 Barabanki | Ramnagar 98 0.33200 0.22520

Total Area 0.82400 0.70520

1 Barabanki | Nawabganj Amdaha 1 4.61800 0.07995

Total Area 4.61800 0.07995

p | Barabanki o abeani 121 0.07900 0.00075

o | Barabanki |\ abgan 254 0.01800 0.00075

- Karand

3 | Barabanki |\ abganj 77 0.01400 0.00040

4 | Barabanki | abgani 72 0.02600 0.00031

Total Area 0.13700 0.00221

Barabanki
' . 0.00800
1 Nawabganj Jahangeerabad 1343 0.63200
Barabanki .
2 Nawabgani 1349 0.27300 0.00020
0.00820
Total Area 0.90500
p | Barabanki | abganj | Bahadurpur 509 0.12600 0.10267
Total Area 0.12600 0.10267
- . . Survey Total Area in Affected Area

. No. District Tehsil Village Name Number Hect. in Hect.
1 Barabanki Nawabganj 752 0.26100 0.00929
2 Barabanki Nawabganj 764 0.25000 0.01078
3 Barabanki Nawabganj 755 0.02400 0.00673
4 Barabanki Nawabganj 549 0.06100 0.00080
5 Barabanki Nawabganj 547 0.06900 0.00633
6 Barabanki Nawabganj 751 0.20000 0.01230
7 Barabanki Nawabganj 558 0.33800 0.09635
8 Barabanki Nawabganj 559 0.91800 0.14245
9 Barabanki Nawabganj Bahadurpur 524 0.90600 0.15386
10 Barabanki Nawabganj 523 0.57100 0.09968
11 Barabanki Nawabganj 494 0.15500 0.00467
12 Barabanki Nawabganj 520 0.06300 0.00915
13 Barabanki Nawabganj 519 0.17400 0.01191
14 Barabanki Nawabganj 518 0.12000 0.06326
15 Barabanki Nawabganj 521 0.13900 0.01369
16 Barabanki Nawabganj 907 0.46600 0.01160
17 Barabanki Nawabganj 912 0.42200 0.25578
18 Barabanki Nawabganj 913 0.56100 0.01433
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19 Barabanki Nawabganj 911 0.34500 0.07717
20 Barabanki Nawabganj 910 0.84500 0.17148
21 Barabanki Nawabganj 972 316000 0.07564
Total Area 10.04800 1.24725

Total Area of Land proposed to be acquired (In Hect.) 2.63958

[F. No. W/Con/247/BG/LIN/BBK-BUW/3"Line/20A]
ABHAY KUMAR GUPTA, Chief Administrative Officer/Construction

SARVESH KUMAR
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